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FOURIEENTII KERALA LEGISLATIVE ASSEMBLY

Tenth Session

BULLETIN-PARTI
(Brief Record of hoceedings)

Wednesday, Motxh 28, 2018

No, 123

The Assembly met at 8,30 a.m. with Mr. Sp€aker in the Chair.

Questionsj

Four queslions in the list of questions posted for the day were answered
oral1y.

Adjournment Motion:

AJter hearing the Minister for Public Works and Registration on beha.lf of
Cbie{ Ministet the Speaker witbheld coDsent to the moving o{ an adjoumme[t
motion giveo notice of tty S}lri K. Muraleedharan aDd trro other Members
r€garding ihe sffious situation r€ported to have adsen consequent oo ahe murder of
Rajesh, a fomer mdio jockey by quotation gangs altd failu€ lo congol the
quotation-goonda oudits by dle covemment which created the alleged
apprehension and insecurity among people.

In Fotest against the attitude of the covemment in the maner in Members
belonging to the Opposition staged a walkout.

Colling Attention:

(1) Shd Chittayam Gopakumar callpd the attention of the Minister for Laboui
and Excise to the necessity to solve the fiftrcial crisis b€ing faced by the
Kerala AgdcrlNral Workers' Fund Board. fhe Minister for IndusEies, Sports
and Yourh Affairs on b€half of Mlnister for Labou atrd Excise made
a statement uereto,

(2) Sfui Sunny Joseph caled the attenion oI rhe Minister for Public Works and
Registation to ihe necessity to solve the hindlarces iD the cotrsructioD
activity of Kootupuzha bridge in the Thalassery-Mysore inter€tale highway.
Tbe Mioister made a statement t}rcreto.

xNPe u07/2018 tii).
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Matters roked un ler Rule 304:

The Irlatters Eised under Rule 304 are listed b€Iow:

dedoa9l
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Poperc laid on the Toble:

The following answe$ along \4ith detay statem€nt a5 p€r Rule 47 (2) were

laid on the table:

Presentotion of Wort:

The Elevenih RePon of ihe Business Advisory Committee was pr€sent€d

Con si der otio n o f Re Por c

The Eleventh R€port of the Business Advisory Comnittee was considered

and adopted by the House.

Itollr, Lii)
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Stotement under RuIe 300:

The Minister for Forest, Animal Husbandry and Zoo made a statem€nt under
Rul€ 300 regarding the financial assistance to lhe dep€ndanrs of those who died id
attack from lvild animals.

Iegis?otive Businessr

Subjed Comminee

(1) Shri Kadakampauy Surenaban, Minisrer for Co-op€ration, Tourism and
Devaswoms moved rhe modon thar &e Kprala Co,operative Societies
(Arnendment) Bill, 2018 as report€d by rhe Subject CorDmittee be takeo up for
consideration.

Sfui Adoor prakash moved an amendment io circllate the Bill for elicirinp
public oprnion and Shri D. K. Murali moved anorher amendmen o recommit rhi
bill to the same Subjecr Committee and spoke.

After lhe reply by rhe Minister, rhe arDendmeDt moved for eiicititrg public
opinion was d€clared losr. The amendment moved to rccommit the bill to the same
Subj€ct Comminee was withdrav,n by the lpave of the Hous€. The Bills \rere then
ta-ken up for clause by clause consideration and passeal wilhour any amendments.

(2) Shri A. K. Sas€pndran, Minister lor TiaDsport moved the motion that the
Kerala Road Safery Authority (Amendnent) BiU, 2018 as r€ported by $e Subject
Commike be taked up lor consideration. Shri K, Rajan mov€d an amendment ro
circdate the Bill lor eliciring pubtic opi on and Shri Abdul Hameed. p. moved
another amendoenr to recommit the Bill to the same Subject Committee. After th€
r€ply by rh€ Minister for Transpon dre amendmenB moved w€re wirhdrawn bv the
ieave of de House. Ihe Bill i,as rhen ta_ken up tor cLause by clarse considerarion
and passed wirh the following amendments.

pteomble
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Clouse 2

arnuo 2@a3oo a6€(.)6n odqcmdgrotddm eJ(r)co (gQe,l6er Fco or4.!tcd,
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6u6nuo 2 @a,coo oeB(,)o)l ojlgco.oqoot€o(m @J(r)c(n ('tO4rod g-co .,r€,.gd,
". to4lerc aooldr6mo.lct" .o(m dcc€esaa6jo(r0.s6 "€r!o)j@ anu.lim o{ordr)!o,]d,

no(m .!cd6est odda6tdr

Motion for consiilerction and further stages of the Kercla Fiscal Respotlsibility
(Anendmenr) Bilt,201L

DR . T. M. Thomas Isaac, Minisler for Finance and Coir moved the motion
that lhe Kerala Fiscal Responsibiliry (Amendnent) Bill, 2018 be taken up for
€onsideration.

The foilowing Men$els took parr in the drscusslon:

Shri P. K. Sasi

Shri N. Samsudheen

Shri Chitrayam copakunar

Shd C. K. Nanu

DR. N. Jayaraj

Sbd Remesh Chemithala Leader of Opposition

DR. T. M. Thomas haac, Minister for Finance and CoL r€plied to the
points raised during the disclssion.

(In prorest againsr the reply by the Minister, the Members belotrging to the
opposition boycotred the rcst of rhe business).

Th€ Bill v/as then raken up for clause by clause consid€rarion anil pa.s,sed

with the following amendnents:
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The House adjoum€d at 4.21 p.m. to meet again at 8.30 a.m. on Tuesday,

April 3, 2018.

V. K. Babu Prakash,
seafetafy.


